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B.C, Sarmg, AM,
1 ‘When the matter was called for the second time today

at 1-25 p.m, none appears for the applicant, The applicant himself

- L J
was$ glso not present,
i

2, We find that aéter the matter has been transferred °
by the High Court to this Tribunal in 1997 a not ice was issued
. on 1.8.1997 under registeted post intimating to both the partiés

about-the'ngxﬁ date of hearing fixed bUt,dBSpite that, on earlisr

2

g

3. Uue are, therefore, satisfied that the applicant is

two 95cz8ions none appeared for the applicant.

ind longer interested in prosecuting the matter, The application

is, as such, /dismissed for non-prosecution, None appears for the

respondenté esvan,
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